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CENTRAL ADMIMSTHATIVE TRIBUNAL
PRINCIPAL BENCH: NEW DELHI

OA NO. 1808/2004

New Delhi this tlie 3rd Febmary, 2005

HON'BLE SHSI JUSTICE Y.SAGGARWAL, CHAIRM.AN
HON'BLE SHSI S.A.SINGH, a/IEMBlR(A)

Smt. Chandi'a Govil W/o Sim M.K.Qovil,
Age 58 appros. years, BJoBiock-10, Quarter No.171,
Lodhi Colony, Nev^?Dslhi-110003.
Ex.Asst. Publicity & Audio-Visual Officer,
Maulana Azad Medical College,
Bahadur Shdi Zafar Marg,
New Delhi. ...Applicant.
(By Advocate: Shri R.V.Sinha )

Vereus

1. Maulana Azad Medical College,
Bahadur Shah Zafar Marg,
New Delhi.

(Through: its Dean)

2. Govt. ofNCTofDelhi,
Ministry ofHealth,
Players' Building, I.P.Estate,
NewDelhi-110002.

(Tiirpugh: Tlie Secretaiy)
(By advocate: Mrs-SumedhaSharaia)

.. .Respondents

ORDER (ORAL)

By Shfi Justice V.S.Aaamval, Chaiman

Learned counsel for applicant states that he may be permitted to

witlidi'avffl the present application with liberty to seekrelaxation / clai'ification, as

the casemaybe, pertainingto the instmctions of Government of India particularly

of 12.9.1985. Allowedprayed.

2. , Subject to aforesaid, tlie O.A. is dismissed as withdrawn.

(S.A.Singh)
Member (A)
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(V.S.Aggaiwal)
Chairman


